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coasiderations viz. regionwise demand, cost 
of transportation of finished products, etc., 
are also relevant in deciding upon expansion. 

World Bank Aid for Chambal Project of 
Rajasthan 

1970. SHRI DULESHWAR    MEENA: 
Will    the    Minister   of    WATER    RE-
SOURCES be pleased to state: 

(a) whether the Rajasthan Government 
has submitted proposals seeking World Bank 
aid for taking up works under Phase-II of the 
command areas development  in  the  
Chambal  Project;  and 

(b) if so, what is the quantum of aid fixed 
and the action taken or proposed to be taken 
by the Central Government in the matter? 

THE MINISTER OF WATER RE-
SOURCES      (SHRI    B.      SHANKARA- 
NAND):   (a)   No,  Sir. 

(b)  Does not arise. 

Embezzlement of Funds; of    Nanhi Dunia 
Badhir Vidyalaya, Dehradun 

@1970-A. SHRI NAND KISHORE 
BHATT: Will the Minister of WELFARE be 
pleased to state: 

(a) whether Government have recently 
received complaints from several Members of 
Parliament regarding embezzlement of .funds 
of 'Nanhi Dunia Badhir Vidyalaya' Dehradun 
which is a recognised and aided institution by 
the Central Government; 

(b) if so, what are the details thereof and 
the action taken by Government thereon; 

(c) the grants given by the Government 
of India to this institution during the last  
three years,  year-wise; 

(d) whether it is a fact that salary and 
allowances have not been paid to the staff of 
the institution since June 1984;   and 

©Previously Unstarred Question 1710 
transferred from the 12th March,  1986. 

(e)  if so, what are the reasons there-foi? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) to (e) Shri K. 
N. Singh, MP (Lok Sabha) has complained 
that the President of the 'Nanhi Duniya Badhil 
Vidyalaya.' Dehradun is misusing the funds 
and assets of the institution. Some complaints 
have also been received regarding non-
payment of salary to the staff of the  
institution. All these complaints have been 
referred to the Government of U.P., for 
conducting an enquiry and submitting a report 
to the Central Government. The grants-in-aid 
sanctioned to this organisation during the  last 
three years are as follows: 

 
Non-implementation   of  CaprolactUm 

Project 

@@1970-B. SHRI SHEO KUMAR 
MISHRA: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether it is a fact that the F.A.C.T. 
management has expressed reservations about 
implementating the multi-crore Caprolactum 
project sanctioned in Kerala; 

(b) whether it is a fact that F.A.C.T. 
Chairman and Managing Director sent a note 
to the Union Ministry in this regard; and 

(c) if so, what are the details and the 
reasons advanced for not going ahead with 
the projects? 

THE MINISTER OF AGRICULTURE 
(SHRI BUTA SINGH): (a) and (b) No, 
Sir. 

(c) Does not arise. 
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